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*4 7. RI 
he 11in;st r of 
-t to late: 

(a) how many Community Bloc are 
covered by Integrated Child Development 

ices Pr gramme throughout th COllO:-
try' 

) w ther tn re j no y: tern. to moni-
tor th · implementation and pending on 
thi .programme; and 

(c) if ,what e are being t en 
in the m tter? 

THE. DEPUTY INlSTER I THE 
MINISTRIES OF EDU ATION AND 

ULTURE AND OCIAL WELFARB 
SHRl P. . TH GO): (a.) The In-

tegrated Child Development Services Pr0-
gramme has been sanctioned for 336 

mmunity Dev lopment Blocks and 190 
Tribal . :vclopment BlQcks in the country 
upto the year 1982-83. In addition, 94 
projec ha:ve been .• ~ndioDed for urban 
h: 

(b) and (c). A sy.stem of m nitorin the 
implementation and expenditure of the 
!CDS Programme already exists. The 
Mim:ta;.\ df. Soclal elfare direct the 
programme and moni ifS project .. wise pro-
gr. 

Do found in fro Indian Emb 
in Bro Is 

*469. SHRI D. M. PUrrB GOWDA: 
Will the Mini ter of EXTERNAL AF-
FAIRS be pleased Ito tate: 

(a) whether it is a fact . that explosive 
e . pert defu ed a bomb in, Brussels during 
February, 1983. found in front of the 
Indian Em.bas y; 

(b) if so" whether Government bav~ 
taken up thi matter with -the Belgiu 

overnm a to ho 1M>m\t 
found i.Q. fr nt of th Indian Embassy; lU) 

c) if 'o~ d taiL th reof and reaction 
of Gov rom nt ther :0 . 

*471. HRI 
Will the 
ple 

unci inv i~ 
and their r 

( ) what i the PI r in regard to 
the completi 0 Bh :vnagar to pur . 
railway lin in W m , Railway; and 

(b) when it will e ned for traffic? 

M1 I 
JAFF 
approved project. 

(b) Does not arise. 
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an 

SHRI SO TO H OHAN DEV: 

Will the M\ni ter f SHrPPlNG AND 
TRANSPORT be pI ased to tate: 

(a) whether ' Gov mmen1 propose to 
e tab1i h ' a National oad Freigbt In ti. 
tute; 

(b) if 0 , the objective f the project, 
it composition and location; and 

(c) details in Ithis r gard? 

THE MINISTER OF SHIPPING AND 
TR SPORT (SHRl VIJAYA BRAS-
KARA REDDY): ) to ('). Propnsal j 
under examination for setting up of a 
National Institute of Road Haulage, which 
will rve as an agency to coll~ collate 
and analyse ,data relating to road transport 
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d g n rally t "r t 
in the Country. De 

t. 
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OH: Will th 
to 

tate: 

(a) number of temporary posts of A -
grade . 425- 00 (RS) created 

. way Board' co during last 
Ve year year~wi ej 

(b) number of temporary posts men-
tioned in (a) above converted into per-
manent OD inee 1960, year-wise; and 

c) number of u h})Obt referred to (a) 

e till continuing temporary since 
1960, year-wi e and liet. iJed reasons for 

converting them into permanent ones 
within a reasonable ime three to five 

yea '1 

THE MINISTER OF STATE IN THB 
ISTRY OF RAILWAYS (SHRI C. K. 

JAF R SHARIEF): (a) to (c). During 
1h last five year, ending 1982, 14 p t ' . 

excluding seasonal post.. for Budget WOl' 

etc., in the Assistants grade of the Rail-
way Board Secretariat Service were creat-

. 2 post of . tant were created in 
1978, 10 Leave Re rYe posts in 1980 and 
2 po ts for Railway Reforms Committee 
in 1981. None of these posts have been 
converted into permanent ones so far. 

For conversion of temporary posts into 
permanent on S, periodical revitws are 
undertaken to locate posts which can be 
made permanent, keeping in view factors 
like the period for which the posts are in 
exi tence, rthe nature of work for whlcll 
th, y were creatod, the instructions/guide.. 
lines i sued on the subject by the Miinstry 

Finance and R.ailway Board ~ 

5138. SHRI . K. ROY: Will the Mini 
ter of SHIPPINO AND TRA SPORT 
be pleased to tate: 

(a) cumulative 10 uff red by tho 
te Tran port Corporations till J anuary ~ 

1983 with State-wise br-up; 

(b) whether it is a fact that Govern-
ment have asked the tates to put aD 

end to the recurring losse and not ,to 

diven the plan allocations to meet thb 
losses; and 

(c) if 0 . facts in details? 

THE MINlSTER OF STATE IN ma 
MINISTRY OF SIllPPINO AND TRANS-
PORT (SHRI Z. R. ANSARI): (a) Tho 
figure for the current year are still to be 
compiled by the tate Undertakin • 

(b) and (c). State Government have 
been advi d to take neoe aTY t~p to 
improve both phy ical and Financial per-
formance of the State Tran port Under .. 
takings. 
NOJDber of fiyoven complete nd 

widened during 19 2 
TRANSPO~T ( HlU z. R. I): , 

5139. SHlU R. P. YADAV: Will the 
Mliin-slter of Sl:J!(PPING AND TRANS-
PORT be pleased to state: 

(a) number of flyovers in the Capital 
on which construction work ha complet-
ed in 1982, alongwith their estimated cost; 
and 

(b) number of roads in the Capital 
widened during 1982 along with their 
e timated co t? 

THE M1 ISTBR OF STATE IN THB 
MINJSTRY OF SHIPPING AND. 
TRANSPORT (SHRI Z. R. ANSARl):' 
(a) and (b). A t ,tement i attached.. 




